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Cintral Administr
Principal Banch, Nau Oalhi.

0, A. No. 673/95
m. A, No. 851/95

Mu 0.1hi this ths 23«d osy of Fsbru.ry, 1996.

Hon'bls Sh. 8. K. Singh, ns«bsr(«)

niss Tarauati,
O/o lata Sh. Dull Chanel.
throuQh Sh, Qihida Lai.
Booking Qark Railway Station, fl„„ucant
Ghaziabad. Applicant

(through Sh, B.S. Mainaa, adwocata)

varsua

1, Union of India,
\  through tha Ganaral Managar,

Northarn Railway,
Bareda Houaa, Now Oalhi.

2, Tha Oivl. Railway Managar,
Northarn Railway,
Stata Entry Road,
Now Dalhi. Raapondanta

(through Sh, K» K. Patal, advecata)

CRO£R(CRAL)
dolivorad by Hon*bla Sh, B. K. Sin^, Haobar (AJI

Tha raliaf prayad for in this 0, A, ia that

tha raspondanta should ba diractad to pay tha awount

due to tha applicant under tha law as coopansation

on tha death of lata Sh, Ouli Qiand with interest

at tha rate of 18% p.a, from tha data of death till

tha data of payment,

Tha learned counsel for tha raspondants has

already placed a photocopy of tha cheque which is

in token of tha payment made to the applicant on

22,12,1995 amounting to Rs. 75,824/- only. In view

of this photocopy filed as Annexure-I to the counter,

affidavit filed, tha A, is dismissed as having



- 2 -

b«co» inftuctuous ulth llb.tty gi"*"

that if h. has any surviving gtl.vanc. aft.r Ih. paysant,
h» will bt at libarty to assail tha aama.^

(B^ttr^ngh )
Mambar(A)
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